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      COURT NO.37  
      (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

1. FAO(OS)309/2017 M/S AASHIANA ROLLING MILLS LTD RAJSHEKHAR RAO,KAPIL WADHWA
   CM 44902/2017 VS. M/S KAMDHENU LTD. DEVYANI NATH,KAVERI JAIN

AKHIL SIBAL,S.K.BANSAL
AJAY AMITABH SUMAN,NIKHIL CHAWLA 

AT 10.30 A.M.

2. FAO(OS)(COMM)189/2017 INDIAN OIL CORPORATION LTD ABHINAV VASHISHT, NISHANT MENON
   VS. INSTITUTE OF GEO INFORMATICS REETA MISHRA, PRIYA, SHAFIQ AHMED

PVT.LTD JAI SAVLA, RAJPAL SINGH

3. FAO(OS)(COMM)197/2017 INSTITUTE OF GEO INFORMATICS (P)LTD JAI SAVLA, RAJPAL SINGH
   VS. INDIAN OIL CORPORATION LTD. ABHINAV VASHISHT, NISHANT MENON
         REETA MISHRA, PRIYA, SHAFIQ AHMED

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S. MURALIDHAR
HON'BLE MR. JUSTICE VINOD GOEL

AT 10.30 A.M.

1. CRL.A. 754/2003 MADAN PAL RITU GAUBA, HIREIN SHARMA
VS. STATE



23.08.2018          J-2        FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

 COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI

1. W.P.(CRL)1645/2013 ARUN SAXENA & ANR.        RAVI GUPTA,DHANESH RELAN
   CRL.M.A.2775/2014      VS. TODAY HOMES & AKSHITA MANOCHA,MAHIR MALHOTRA
   CRL.M.A.19472/2014 INFRASTRUCTURE P.LTD. GAURI CHATURVEDI,DAYAN KRISHNAN

& ORS. VIVEK SIBAL,SANJAY ABBOT
TANMAYA MEHTA,ANKIT AGARWAL
N.HARIHARAN,ROOPESH SHARMA
ARSHDEEP SINGH, MOHD.FARAZ
AKSHAT GUPTA,RAJESH MAHAJAN
SACHIN GUPTA

2. W.P.(CRL)1660/2013 HARBANS LAL SARIN RAVI GUPTA,DHANESH RELAN
   CRL.M.A.2773/2014      VS. TODAY HOMES & AKSHITA MANOCHA,MAHIR MALHOTRA
   CRL.M.A.19110/2014 INFRASTRUCTURE P.LTD. GAURI CHATURVEDI,DAYAN KRISHNAN

& ORS. VIVEK SIBAL,SANJAY ABBOT
TANMAYA MEHTA,ANKIT AGARWAL
N.HARIHARAN,ROOPESH SHARMA
ARSHDEEP SINGH, MOHD.FARAZ
AKSHAT GUPTA,RAJESH MAHAJAN
SACHIN GUPTA

3. W.P.(CRL)1664/2013 RAKESH NANDA RAVI GUPTA,DHANESH RELAN
   CRL.M.A.2774/2014      VS. TODAY HOMES PVT LTD         AKSHITA MANOCHA,MAHIR MALHOTRA
   & ORS. GAURI CHATURVEDI,DAYAN KRISHNAN

VIVEK SIBAL,SANJAY ABBOT
TANMAYA MEHTA,ANKIT AGARWAL
N.HARIHARAN,ROOPESH SHARMA
ARSHDEEP SINGH, MOHD. FARAZ
AKSHAT GUPTA,RAJESH MAHAJAN
SACHIN GUPTA

4. W.P.(CRL)1679/2013 UMESH BHATIA & ANR RAVI GUPTA,DHANESH RELAN
   CRL.M.A.2770/2014      VS. TODAY HOMES & AKSHITA MANOCHA,MAHIR MALHOTRA
   CRL.M.A.19111/2014 INFRASTRUCTURE PVT.LTD GAURI CHATURVEDI,DAYAN KRISHNAN

& ORS VIVEK SIBAL,SANJAY ABBOT
TANMAYA MEHTA,ANKIT AGARWAL
N.HARIHARAN,ROOPESH SHARMA
ARSHDEEP SINGH,MOHD.FARAZ
AKSHAT GUPTA,RAJESH MAHAJAN
SACHIN GUPTA   



23.08.2018          J-3        FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

5. W.P.(CRL)1666/2013 HARI OM GUPTA RAVI GUPTA,DHANESH RELAN
   CRL.M.A.2738/2014      VS. TODAY HOMES PVT LTD AKSHITA MANOCHA,MAHIR MALHOTRA
   GAURI CHATURVEDI,DAYAN KRISHNAN

VIVEK SIBAL,SANJAY ABBOT
TANMAYA MEHTA,ANKIT AGARWAL
N.HARIHARAN,ROOPESH SHARMA
ARSHDEEP SINGH, MOHD.FARAZ
AKSHAT GUPTA,RAJESH MAHAJAN
SACHIN GUPTA

6. W.P.(CRL)1678/2013 RAVI GULATI & ANR RAVI GUPTA,DHANESH RELAN
   CRL.M.A.2771/2014      VS. TODAY HOMES & AKSHITA MANOCHA,MAHIR MALHOTRA
   CRL.M.A.19113/2014 INFRASTRUCTURE PVT LTD GAURI CHATURVEDI,DAYAN KRISHNAN

& ORS VIVEK SIBAL,SANJAY ABBOT
TANMAYA MEHTA,ANKIT AGARWAL
N.HARIHARAN,ROOPESH SHARMA
ARSHDEEP SINGH, MOHD.FARAZ
AKSHAT GUPTA,RAJESH MAHAJAN
SACHIN GUPTA

COURT NO.4   
HON'BLE MR. JUSTICE V. KAMESWAR RAO

AT 2.15 P.M.

1. W.P.(C) 7330/2016 CONFEDERATION OF SADAR BAZAR TRADERS SANJEEV RALLI, PRABHAV RALLI
   CM APPL.30141/2016 ASSOCIATION (REGD.)              NIKITA KHANNA, OM PRAKASH
   CM APPL.43250/2017     VS. UNION OF INDIA & ORS. AJJAY ARORAA, ANUJ AGGARWAL
   CM APPL.13195/2018
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